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Per Capita income of SC and ST in 
Orissa 

*106. SHRI BASUDEB MOHAPA-
TRA: Will the PRIME MINISTER be 
pleased to state: 

(a) whether Government have 
made any assessment of the per capita 
income of persons belonging to the 
scheduled castes and scheduled tribes 
in Orissa; 

(b) if so, the details thereof; 

(c) what is the comparison of this per 
capita income with that of the general 
categories; and 

(d) whether any initiative has been 
taken by Government to increase the per 
capita income of persons belonging to 
the scheduled castes and scheduled  
tribes in that State? 

THE PRIME MINISTER (SHRI 
VISHWANATH PRATAP SINGH): (a) 
No Sir, per capita income is not 
estimated separately for different social 
groups. 

(b) and (c) Do not arise. 

(d) Apart from poverty alleviation 
programmes, Special Component Plan 
for Scheduled Castes and Tribal Sub-
Plan are being implemented to raise the 
level of income and consumption of 
Scheduled Castes and Scheduled Tribes. 

 

 
Threat  from  Disneyland  Project    to 

Defence Installations in Gurgaon 

•108. SHRI SHIV        PRATAP 
MISHRA: Will the PRIME MINISTER, 
be pleased  to state: 

(a) whether it is a fact that the 
Disneyland project of Haryana in 
Gurgaon would result into exposing 
defence installations such as Air Force 
Stations and Cantonment, to foreign 
spies who may flock to the proposed 
amusement park as tourists; and 

(b) if so, what steps Government have 
taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) and (b) Details of the 
project proposed by the Government of 
Haryana in Gurgaon District are not 
available. However, the proposed site for 
the project seems to be away from 
existing Defence installation. There is 
also no Cantonment in Gurgaon District. 


